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I 	 ORDER 

In thi!s M.A. the respondents of O.A. have prayed for extension 

of 6 , months'l time to implement the order of this Tribunal dated 

9.8.2002 pas'sed in the D.A. 

Ld. counsel for the applicants in the M.A.(respondeflts of 

0.A.) submits that the original applicant himself has prayed 

further time regarding preliminary hearing and conlusion of 

disciplinarY proceeding against him vide his letter dated 5.12.02 

(Annexure X-2 to the M.A.). 

In view of the above, the time for implementation of the 

order df this Tribunal dated 9.8.2002 passed in the 0.A.1379 

of 1996 is !xtehded for another 6 months from today. The M.A. 

stands disposed of. NO order as to coats. 

- 	 MEMBER (A) 


